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199 - Writhen Awsgiurs ;-
Rulers/Princes and the steps being taken to
recsver the axwunt 5o wrongly paid ; and

(c) the circumstances undcr which such
payments of privy purses was made ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
K. C. PANT) : (a) to (¢). The information
is being collected from the various Accoun-
tanty (eneral,

Increase in Promotion Quota of 1. A. S
Officers from State Civil Service

1493, SHRISHANKAR DAYAL SINGH:
Will the PRIME MINISTER be pleased to
state ;

(a) whether the Adnunmstrative Reforms
Coramissian in its report on Persennel Admi-
mistration had recomnmended for raising the
quota of promotion from 25 per cent to 40
prr cent i Class I Serviee including the
Indian Admunstrative Service for providing
greater opportunatics  for the advancement of
talented and qualified persons in the State
Cisil Service 5 and

(b) if so, the actiun taken by Government
in pursuance of the said recomrmendation ?

‘ THE MINISTER OF STATE IN 1HFE
MINISTRY OF HOME AFFAIRS AND
IN THE DEFARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDH\) : (a) and
(b). The Adminmstrative Reforms Commiss-
fon in its Report on Personnel Admimstration
has made the following recommendation :

“In order to provide greater opportumtics
for the advancement of talented pcrsons who
arc not already in Class I; the quota of
vacancies in Class I to be filled by promotion
may be increased upto a8 maximum of 40 per
cent where the existing quota falls short of

that percentage.”

The sbove recommendation is under con-
sideration of the Government,
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Raids conducted by the Enforcement
Directorate in Tamil Nadn

1495, SHRI K. GOPAL : will
PRIME MINISTER be pleased to state :

the

(a) the number of raids conducted by
Enforcement Directorate on the tesidency of
Ministers and their Secretaries, legislators and
Members of Parliament in Madras and clse-
where in Tamil Nadu since June, 1971 ; and

{

(b) the results thereof P

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND IN
THE. DEPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA) : (a)
During the period from Ist June, 1971 to
15th March, 1972, the residence of one
M. L. A. was searthed by the Enforcement
Directarate, -

(b) Some documents were seived and
further enquiry is in progress.

Expansion of Paper Mill at Nepanagne
(M. P.)

149, SHRI G. C, DIXIT : Will the

Minister of INDUSTRIAL DEVELOPMENT
be pleased to state : > )

(%) whether the Paper Mill st Nopasagar
(M. P.) bas tubmiteed any scheme for ity
expansion





